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Reported deaths of about one hundred 

Indian in Kuwait. 

SHRI JOHN F. FERNANDES (Goa): 
Madam, I am permitted on a similar Special 
Mention. So, I will speak on that. 
Madam, there are shocking reports tricking 

out  from  the  Gulf,     'specially  from Kuwait 
that hundreds of Indians settled in Kuwait  are  
being  killed  by the  invading soldiers and that 
their bodies are disposed of.  I have a press 
report, Madam, which said that among them, 
there are at least 100 Goans  who  are the  
victims of this alleged tragedy.  We  hope that 
these  are only the usual press reports. It is high 
time that the Government of India uses the In-
ternational Red Cross to see that the expatriates  
from  Kuwait   and   other  neighbouring 
countries are  evacuated not only by the airlines 
and the Air Force but also by making  use of 
our Navy.   There are also other shocking 
reports, Madam, that the staff of our Missions 
in Kuwait  and the   surrounding   Gulf  
countries   are   not very courteous  and helpful 
to these people who are crossing over to other 
countries.  So,     I would  request the  Govern-
ment to issue  strict instructions that our 
Foreign  Missions     behave   properly  with 
these  people.   Not that  we  believe  these 
reports,  but such reports  create    a fear 
psychosis   and  panic     among  the  people 
here. I would, therefore, request the Press to 
use restraint before publishing such un-
confirmed reports in future. 

I fully support, Madam, the suggestion 
given by my colleague, hon. Mr. A. K. 
Antony. In view of what I have said here, 
Specially the treatment of our Missions 
abroad to our people, a Parliamentary 
delegation should be sent to these countries . 

THE DEPUTY CHAIRMAN; Yes Mr. 
Baby. {Interruption) Let me have the sense of 
the House because it is not a party matter, it is 
not the concern of an individual, but it is the 
concern of the country because our 
countrymen, whether they are from Kerala or 
Goa or anywhere 

they are Indians and we are concerned for 
them. That is why I must allow everybody. 

SHRI M. A. BABY (Kerala): Madam, as you 
have also kindly permitted me yesterday to speak 
on the subject, I do not want to repeat those 
points. I would like to make only two 
submissions. Firstly, I fully agree with my 
colleague, Mr. John Fernandes that the 
Representatives of | the people as well as the 
media should I not behave in a way which would 
create a fear psychosis, as has been mentioned by 
him. Even in Kerala, a section of the Press 
started sensationalising the issue. Therefore 
sufficient restraint should be shown. This.is my 
first point. We are all equally concerned. We 
should be very much concerned over the 
developments, because a very difficult situation, 
a very complex situation, is developing over 
there. 

Secondly, in regard to the suggestion made 
by Mr. Antony about Sending a Parliamentary 
delegation, I neither jump at it and support the 
suggestion. Nor do I say that this would not 
serve any purpose. I think, the Government 
should consider this suggestion. All aspects 
should be taken into consideration to see 
whether this would be helpful or not. If it v, 
going to be helpful, I am not against it. At the 
same time, if sufficient measures are taken by 
the Government, we need not send a 
Parliamentary delegation just for the sake of 
it. This is all I wanted to say. 
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SHRI  M.   M.  JACOB   (Kerala):     Ma-
dam, I want to make one submission. 

THE     DEPUTY     CHAIRMAN     Mr. 
Jacob, yesteray I allowed you to speak on this 
issue. Now, all those who have already spoken   
. . . 

SHRI M.  M.   JACOB;  I just want to make 
ons submission. 

THE DEPUTY   CHAIRMAN: Without 
speaking? 

SHRI M. M. JACOB: Because of the 
importance of this matter, I would request 
that as soon as the External Affairs Minister 
comes back, we should have a full-fledged 
discussion on the entire policy. 

THE DEPUTY CHAIRMAN; I will convey 
the sentiments of the House to the 
Government. I am sure, they must have heard 
it. 

SHRIMATI JAYANTHl NATARAJ-AN 
(Tamil N;.du): Madam, in this connection I 
want to say something which is very 
important.  (Interruptions) 

THE DEPUTY CHAIRMAN: Since we are 
having the other discussion also I will give 
preference to a woman. Yes, Mrs. Nataraian. 

SHRIMATI JAYANTHl NATARA JAN; 
Madam, this is very important. I will  take  
just  half-a-minute. 

While agreeing with the suggestion made 
by Mr. Antony about sending a Parliamentary 
delegation, which should tie considered, 
another important thing is that there is no 
communication at all between Kuwait and 
Iraq and India. The people here are very much 
worried about it. It is more than seventeen-
eighteen days now. There are no 
telecommunication links at all. There are 
women. There are children. There are 
husbands over there and their wives here. The 
people are anxious and they do not know 
what exactly is happening there. All 
communication links are cut off. I would 
request—using our good relations with Iraq—
that we 'Should ask them, at least, to restore 
the communication links so that the people 
here will be able to know what is happening 
there and they willl be able to know the 
position of their friends  and relations. 

THE DEPUTY CHAIRMAN: I, myself, 
am trying to get Kuwait and Iraq. 

SHRIMATI JAYANTHl NATARA-JAN; 
Madam,, anothejr' important thing is, a 
British Airways flight carrying 160. 
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passengers^ which was bound for Madras, 
landed there for refuelling. While it landed 
there, the airport was taken over. The 
passengers had to leave the plane, had to run 
out of the plane with the clothes they were 
wearing. This plane was bound for Madras. 
The passengers just left the plan-leaving their 
belongings. Of course, there are a number of 
Indians there. They are facing a lot of 
problems. As has been mentioned, nearly a 
lakh and Seventy thousand Indians are there. 
They have their families. They have their 
houses. Now, among the passengers of the 
British Airways fight,, there are two minor 
children—five years old—and they are unac-
companied by anybody. There is nobody to 
look after them. Something should be done to 
bring these people back. We do not know 
what happened to these passengers The Air 
India crew is back. The family members here 
are very anxious. Among the passengers, there 
was a child of one American senator. The 
child was brought back the next day. So much 
fuss was made about it and the child was 
brought back. But there are two Indian 
children, five years old and unaccompanied. 
There are many women. We do not know the 
fate of these passengers. Something should be 
done in this regard. 

SHRI V. NARAYANASAMY (Pondi-
cherry): Madam, I would like to say some-
thing. 

THE DEPUTY CHAIRMAN: Mr Na-
rayanasamy please take your seat I un-
derstand. Everybody is concerned, but if I 
allow, I think, every Member will take one 
hour each to explain the problems of his 
relations and friends there. There is no 
communication, I agree, and that is the reason 
why whatever news is percolating is alarming. 
I request eveyone concerned, including the 
media, to keep restraint on the news which 
appears in the Press' because it creates more 
panic among their relations who have been 
left here. 

So, please, now the matter is closed. 

  Mr.  M.   G.   Bhandare.         

SHRI V. NARAYANASAMY; The 
Goverment is not very serious about it. 
(Intetruptians)  ., 

THE DEPUTY CHAIRMAN; Mr. Guj-ral 
is there. Just a minute, i must inform that 
there is no communication line available.   
Just a minute, please. 

 
Mr. Gujral, as I heard from the radio, the 

television and the newspapers from Iraq has 
already gone to Kuwait.' 

SHRI PRAMOD MAHAJAN (Maha-
rashtra) ; He is the only one Minister who has 
been allowed to go to Kuwait. 

THE DEPUTY CHAIRMAN; When he 
comes, I assure the House ... (Interruptions)  
Just a minute. 

 
I understand you are very fond Of your 
words. But please listen to me. 

 
I will see that he comes and makes a 
Statement in the House and explains the 
situation, gives the first-hand information. 

SHRI V. NARAYANASAMY: The 
Government should make a statement about 
evacuation of the Indians there. That is  a very 
important matter. 

THE DEPUTY CHAIRMAN: It is being 
repeated. Please take your seat. I indue your 
name as a person who is concerned extremely 
on this issue. All right? Satisfied? 

SHRI V. NARAYANASAMY; A par-
liamentary delegation may also be considered. 

THE DEPUTY CHAIRMAN: I said right 
from the onset that there is no com-
munication. I myself am trying to contact 
some people.   ■ 
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SHRI JAGESH DESAI (Maharashtra): 
Steps  should be taken to evacuate them 
immediately. The Government is going to 
give Rs.   5,000 to those who are coming 
here,  

THE DEPUTY CHAIRMAN; That was 
mentioned yesterday. 

SHRI JAGESH DESAI: What I am going 
to suggest is that if they bring gold or 
ornaments along with them, they should be 
allowed to bring whatever gold or ornaments 
they can bring. No custom's duty should be 
there so that they can bring their belongings. 

THE DEPUTY CHAIRMAN: The Minister 
is there. He has heard your suggestion. The 
Government will look into it. (Interruptions) 

Everybody is concerned with it. Are you 
going to add any new dimension to what is 
happening? When the matter goes beyond 
certain points, I have to put my foot  down. 

SHRI HARVENDRA SINGH HANS-PAL 
(Punjab): I am standing for the last   ten  
minutes. 

THE DEPUTY CHAIRMAN: Does not 
matter. That does not give you special 
permission. 

 
Current oi] crisis caused by disruption of 

oil supplies from  GULF 

SHRI MURLIDHAR CHANDRA-KANT 
BHANDARE (Maharashtra); Madam, I am 
grateful to you for giving me this opportunity. 

THE  DEPUTY  CHAIRMAN;   I     am 
grateful that finally you are speaking. 

SHRI MURLIDHAR CHANDRA-KANT 
BHANDARE; Yesterday, you told that it 
would be taken up at 5 o'clock. 

THE DEPUTY CHAIRMAN: Does not 
matter. You speak now. 

SHRI MURLIDHAR CHANDRAKANT 
BHANDARE; I have known the vagaries of 
the fair sex. I do not blame you for that. 

THE DEPUTY CHAIRMAN: I know. Mrs. 
Margaret Alva came and requested. You 
know that fact, Mrs. Margaret Alva came, and 
Mr. Jacob came. I deferred all te business and 
allowed this. 

SHRI MURLIDHAR CHANDRAKANT 
BHANDARE: May I agree it that yours was  
a correct decision? 

THE DEPUTY CHAIRMAN; Yes, it is a 
correct decision. Now let him speak. 


